Written Answers fto [25 April, 2016] Unstarred Questions 175

Funding by REC and PFC to TNGDC
72.  SHRI SALIM ANSARI: Will the Minister of POWER be pleased to state:

(@) whether Rural Electrification Corporation (REC) and Power Finance
Corporation (PFC) are funding Tamil Nadu Generation and Distribution Corporation Ltd.
(TNGDC) for purchase of energy meters and other electricity projects;

(b) if so, the details of funding made to TNGDC by REC and PFC during the

last three Financial years;

(¢) whether Government has received complaints that TNGDC is not making

payments for goods received from SSI units and is causing financial loss; and

(d) if so, the details thercof and the action taken by REC, PFC and Government

thereon?

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI PIYUSH
GOYAL): (a) and (b) Rural Electrification Corporation (REC) and Power Finance
Corporation (PFC) are funding Tamil Nadu Generation and Distribution Corporation
Ltd.(TANGEDCO) for various ¢lectricity projects including energy meters. The details
of the sanctions to TANGEDCO during the last three years by REC & PFC is as given

below:

® in crore)

2013-14 2014-15 2015-16
REC 1369.88 114558 1213.67
PFC 2843 3167 3669

(c) and (d) REC has not received any such complaint. The complaints received

by PFC have been forwarded to TNGDC for necessary action.
Financial position of PSES

73.  SHRI TAPAN KUMAR SEN: Will the Minister of POWER be pleased to

state:

(@) the reserve and surplus of Power Grid Corporation, Power Finance
Corporation, Rural Electrification Corporation and National Hydroelectric Power
Corporation during 2013, 2014 and 2015;

(b) the debt/equity ratio of these Public Sector Enterprises (PSEs), as on 31st
March, 2015;



